
151 Written Answers        [ RAJYA SABHA ] to Questions 152 

The Steering Committee will consider the 
'various proposals and make suggestions for 
appropriate action by the Government. 

Negotiations with UK to contain terrorism 

in   India 

4137. SHRI RAJUBHAI A. PARMAR: 
Will  the   Minister of  HOME  AFFAIRS 
be pleased to state: 

(a) whether during the recent visit by 
Minister for Home Affairs to U.K., 
negotiations were held about the steps to be 
taken to contain and prevent international 
terrorism in the context of Pakistani 
involvement in terrorist activities in Kashmir 
and Punjab and the activities of U.K. bases 
terrorists, financing and engineering 
terrorism in India; 

(b) if so, the precise nature and details of 
the talks and the outcome thereof; and 

(c) the follow up action taken in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M. M. JACOB): (a) and (to) 
Negotiations were held and an Extradition 
Treaty and Confiscation Agreement was 
signed with the Government of U.K. The 
Extradition Treaty provides for the extradition 
of certain categories of offenders who commit 
crimes punishable with a minimum of one 
year imprisonment. The Confiscation 
Agreement is concerning the investigation 
and prosecution of crime and the tracing, 
restaint and confiscation of the proceeds and 
instruments of crime and Terrorist Funds. 

(c)  Enabling legislation in this regard is 
under process. 

Re-deployment  of  retrenched   workers 

4138. SHRIMATI CHANDRIKA 
ABHINANDAN JAIN: Will the Minister of 
LABOUR be pleased to states 

(a) whether Government have decided to 
frame a scheme for re-training and re-
deployment of retaired workers; and 

(b) if so, the details thereof indicating 
therein the employment potential's after such  
a training? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SINGH GHATOWAR): (a) and 
(b) The question of framing a scheme for re-
training and re-deployment of workers 
affected by structural changes is under 
consideration of the Government. 

 


